
THE GAUHATI HIGH COURT AT GUWAHATI
(HIGH COURT OF ASSAM: NAGAIAND: MIZORAM AND ARUNACHAL PRADESH)

NOTIFICATION
Dated- Guwahati the 02nd March,2024

NO. HC.Vil-133(Pt.-I)/2014/2001/A #### The Hon'ble Gauhati High

Court has been pleased to nominate the following Judicial Officers to attend the

3 (three) day "Orientation programme on New Criminal Laws" ,

scheduled to be held from 06-03-2024 to 08-03-2024 at the Central Academy for

Police Training (CAPT), Bhopal.

ASSAM

sl.
No.

Name & Designation of the
nominated Officer Contact No. E-mail ID

1

Dr. Manash Barua
District and Sessions Judge,

Nalbari

9101032844 rbaruah22@gmail.com

2
Smti NirmaliTalukdar

District and Sessions Judge,
Kokraihar

9435087909 nirmali.ta I ukdar@gmail.com

3
Smti Sangeeta Gogoi Bora
District and Sessions Judge,

Dibruqarh

9101171780 sangeetagb 1 1 @gmail.com

4
Shri Biprajit Roy

District & Sessions Judge, Cachar,
Silchar

94353240t5 biprajitroy2@gmail.com

5
Smti Shivani Handique
Research Officer, Judicial

Academy, Assam
shandique@gmail.com

6

Dr. Pooja Sinha
Joint Registrar (Recruitment),
Gauhati High Court, Guwahati

98640s4485 poojasinha0404@gmail.com

7

Shri Kangkan Bhardwaj
Deputy Registrar (Recruitment-I),

Gauhati High Court, Guwahati

9508639760 ka ng ka n bha rdwaj @g mai l. com

8

Smti Neha Saikia
Sub-Divisiona I Judicia I Magistrate

(M), Dhakuakhana

8136002998 nehasai kia69@gmail.com

9.

Smti Sibani Dutta
Sub-Divisional Judicial Magistrate

(S), Morigaon

9508773130 si bani. d utta2@ gmail. com

10.

Shri Nayan Deep Ghosh
Sub-Divisional Judicial Magistrate

(S), Dibrugarh

7002820542 g hoshnayandeepajs@gmail.com
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NAGALAND

sl.
No.

Name & Designation of the
nominated Officer Contact No. E.maiI ID

1
Smti Seyielenuo Mezhii

Chief Judicial Magistrate, Dimapur
985675282t seyiemez@gmail.com

2

Smti Khrievono Seletsu
Civil Judge (Jr. Divn.) / Judicial

Magistrate, 1s Court No. 1, Dimapur
7005654763 seletsu kh rievono@ g m a i L com

MIZORAM

sl.
No.

Name & Designation of the
nominated Officer Contact No. E-mail ID

1
Smti Lalrochami Ralte

Chief Judicial Magistrate, Aizawl
943674L8t2 chamiraltel5l 1@gmail.com

2

Ms. Lianmawii Hauhnar
Civil Judge (Jr. Div.)-cum- ludicial

Magistrate, 1st Class, Aizawl
8730030120 hauhnarlianmawii@gmail.com

ARUNACHAT PRADESH

sl.
No.

Name & Designation of the
nominated Officer Contact No. E-mail ID

1

Miss Kenyir Kato
Chief Judicial Magistrate-cum-

Civil Judge (Sr. Divn.), Yupia,

Papumpare District

8729868403 kenriiddam@gmail.com

2

Smti Rido Pina
Judicial Magistrate, 1$ Class-cum

Civil Judge (Jr. Divn.),Tawang,

TawangDistrict

7503336752 pinapisal@gmail.com

The programme schedule for the aforesaid orientation program is

enclosed herewith.

Further, the aforesaid Officers are requested to submit a repoft after

completion of the programme.

By Order,

Sd/- S. Dhar
REGTSTRAR (JUprCrAr)
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NO. HC.VII-133(Pt.-I)/2014/2002-2039 /A Dated:02-03-2024
Copy fonruarded for information & necessary action to:

1. The Director, Central Academy for Police Training, Bhopal.

1. The Hon'ble Director, National Judicial Academy, Suraj Nagar PO, Bhopal

- 462044, Madhya Pradesh.

2. The Assistant Director, Central Academy for Police Training (CAPT),

Bhopal.

3. The L.R. & Secretary to the Govt. of Assam, Judicial Department, Dispur,

Guwahati, Assam.

4. The Secretary to the Govt of Nagaland, Justice and Law Department,

Kohima, Nagaland.

5. The Secretary to the Govt of Mizoram, Law and Judicial Department,

Aizawl, Mizoram.

6. The Secretary to the Govt of Arunachal Pradesh, Law and Judicial

Depatment, Itanagar, Arunachal Pradesh.

7. The Principal Accountant General (A&E), Assam, Beltola, Guwahati for

information and necessary action.

The Officerc are placed on deputation for the ptogram on

conditrbn that (a) the Officerc will be treated as on duU during

the training period A O) they will be entitled T,A. & D.A, as

admissible under the Rules.

8. The Accountant General (A&E), Nagaland, Kohima/ Mizoram, Aizawll

Arunachal Pradesh, Itanagar, for information and necessary action.

The Officerc are placed on deputation for the ptogram on

condition that (a) the Officerc will be treated as on du| during

the training period & (b) they will be entitld T,A. & D.A. as

admissible under the Rules,

9. The Registrar (Admin./Vigilance/Esstt.), Gauhati High Court, Guwahati.

10. The Registrar-cum-Principal Secretary to Hon'ble the Chief Justice,

Gauhati High Court, Guwahati.

11. The Registrar, Gauhati High Court, Kohima Bench, Kohima/ Aizawl Bench,

Aizawll Itanagar Permanent Bench, Yupia.

(He is rcquested to inform the nominated Judicial Officerc

of his State to attend the training accordingly)
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12. The District and Sessions Judge,

Dibrugarh / Lakhimpur / Morigaon

(He is requested to inform the nominated -Iudicial Officer

under his control to attend the training accordingly)

13. Dr. Manash Barua, District & Sessions Judge, Nalbari

14. Smti Nirmali Talukdar, District & Sessions Judge, Kokrajhar

15. Smti Sangeeta Gogoi Bora, District & Sessions Judge, Dibrugarh

16. Shri Biprajit Roy, District & Sessions Judge, Cachar, Silchar.

17. Smti Shivani Handique, Research Officer, Judicial Academy, Assam.

18. Dr. Pooja Sinha, Joint Registrar (Recruitment), Gauhati High Court,

Guwahati.

19. Shri Kangkan Bhardwaj, Deputy Registrar (Recruitment-I), Gauhati High

Couft, Guwahati.

20. Smti Neha Saikia, Sub-Divisional Judicial Magistrate, Dhakuakhana

21, Smti Sibani Dutta, Sub-Divisional Judicial Magistrate, Morigaon

22. Shri Nayan Deep Ghosh, Sub-Divisional JudicialMagistrate (S), Dibrugarh

23. Smti Seyielenuo Mezhii, Chief Judicial Magistrate, Dimapur

24. Smti Khrievono Seletsu, Civil Judge (Jr. Divn.)/Judicial Magistrate, 1st

Class, Dimapur

25. Smti Lalrochami Ralte, Chief Judicial Magistrate, Aizawl.

26. Ms. Lianmawii Hauhnar, Civil Judge (jr. Div.)-cum- Judicial Magistrate, 1st

Class, Aizawl.

27. Miss Kenyir Kato, Chief Judicial Magistrate-cum-Civil Judge (Sr. Div.),

Yupia, Papumpare District.

28. Smti Rido Pina, Judicial Magistrate, 1$ Class-cum-Civil Judge (Jr. Divn.),

Tawang, District.

For any information and clarification, please contact

Shri Amit Atut, Asstt. Director-9630089521; Shri Prakash

Badofia, Asstt. Director - 7070358949 and CAPT Control Room-

0755-2706000

29. The Joint Registrar (Judl./ PM & P), Gauhati High Court, Guwahati.

30. The Deputy Registrar (Finance), Gauhati High Court, Guwahati.

31. The Project Manager, Gauhati High Court, Guwahati.
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(He is rcquested to upload the notification immediately in

the official website of the Gauhati High Coutt, Guwahati),.

32. The Administrative Officer, Judicial Academy, Assam with a request to

place the Notification before the Hon'ble Director, Judicial Academy

(He is also fufther requested to inform the Re*arch

Officer, -Iudicial Academy, Assm about this notification),

33. The Private Secretary to Hon'ble Mr. Justice Manash Ranjan Patha[

Gauhati High Court, Guwahati for his Lordship's kind information.

34. The CA to the Registrar General, Gauhati High Court, Guwahati.

ITHE UST OF OFECERS HEREIIIABOYE IS NOT NECESSAR'LY IN ORDER OF

g{.g)
pb\
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